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shilting of the Academy from M. Abu 1o
Bangalore because i is facing many prob-
lems inits day to-day working The number of
courses has increased for which the avai-
able accommodation is inadequate. Guest
speakers are generally reluctant 1o visit My
Abu for lectures on account of poor commu-
nications whereas Bangalore is well con-
nected by surface and by air. k is an impor-
tant educational coentre with excellent poten-
the Academy. Adequate land is in posses-
sion of CRPF. Besides the climate in
Bangalore is moderate throughout the year
as compared 1o M. Abu where due 1o con-
tinuous rainfall during the monsoon, the out-
door training suflers badly. The proposal is
being examined in the Ministry and suitable
decision for the shilting or otherwise of the
Academy would be taken in due course, on
merits.

Writong of Conftdantia) Repests

5508. SHRI V.S. KRISHNA IYER: Wil
the PRIME MINISTER be pleased 1o state:

(a) whether Government propose to
scrap the present system of writing of confi-
dential reports of Central Govemment em-
ployees; and

{b) i so, the details thereof?

THE MINISTER OF STATE N THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI P. CHEAMBA-
RAM): (a) No, Sir.

(b) Does not arise.

French Technology for Missile Pro-
gramme

5509. SHRIV.S. KRISHNA IYER: Will
the Minister of DEFENCE be pleased
stata:

(a) whether the Freach fim ‘Matra’
offered 10 transier its Missile Technology to
help india with its indigenous Misside Pro-
gramme;

(b) i so, whether the above French firm
is ready to sell directly or transfer the tech-
nology for air-to-aw, surface-to-ai, ship-io-
ship and othar missies;

(c) whether Government are also con-
sidering offers of several other countries;
and

(d) ¥ so. the names of those countries?

THE MINISTER OF STATE N THE
DEPARTMENT OF DEFENCE PRODUC-
TION AND SUPPLIEES IN THE MINISTRY
OF DEFENCE (SHRI CHINTAMANI PANI-
GRAHI): (a) Prelminary discussions have
been held with "Matra’ for joint development
of long range air-io-ar missile.

(b) The discussions were exploratory
and of prelaminary nature. There has been
no discussion on surface-to-air and ship-1o-

(c) No, Sir.
(d) Docs not arise.

Road Approaching Kaiga Atomic Power
Plant

5510. SHRIV.S. KRISHNA IYER: Wil
the PRIME MINISTER be pleased 10 state:

(a) whether the Nuclear Powear Corpo-
ration has made a spotinspection of the road
from Hospet 10 Kaiga;

(b) ¥ so, whether the Hospet-Hubk-
Yeellapur, Kerwar-Mallapur-Kaiga route is
suitable for transporting heavy equipments
needed for Kaiga project;
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(c) i not, whether Nuclear Power Cor-
poration authorities has taken up improve-
ment work on the above road; and

(d) # not, whether Government propose
to provide funds to the Karnataka Govern-
ment to improve the above route to facilitate
Kaiga Project?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION AND
TOURISM (SHRI SHIVRAJ V. PATIL): (a)
Yes, Sir.

(b) The Hospet-Hubli-Yellapur-Karwar-
Mallapur-Kaiga route requires improve-
ments for transporting heavy and over-di-
mensioned equipment.

{c) and (d). Discussions are being held
between the Nuclear Power Corporatior
(NPC) and Public Works Department (FWD)
of Karnataka Government regarding im-
provement of the road betwean Hospet and
Karwar. As regards improvement of road
between Karwar and Kaiga site, NPC has
provided Rs. 2 lakhs to the Karnataka Gov-
ernment for carrying out the work.

Relaxation in Experiences for Promo-
tion

5511. SHRI BANWAR: LAL BAIRWA:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) the categories of posts in Interna-
tional Airports Authority of India, New Delhi
where relaxation in experience and other
standards required for promotion to the
posts have been granted to the candidates
from 1984 to 1988;

(b) the number and categories of
empioyees in Intemational airports Authority
of India to whom such relaxation have been
given;
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(c) whether such relaxations were
givento the candidates belonging to Sched-
uled Castes/Scheduled Tribes communi-
ties;

{d) if not, the reasons therefor;

(e) whetner n is proposed to scrap or
cance! the selection/promotion orders
where such relaxation has not been granted
to SC/ST candidates but granted to candi-
dates of general categories; and

() if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION AND
TOURISM (SHRI SHIVRAJ V. PATIL): (a)
and (b). Intemnational Airports Authority of
India have relaxed the conditions of experi-
ence and other standards in respect of 94
cases of promotion to various posts falling in
Group ‘A", ‘B, ‘C’ and ‘D’ during the period
1984 to 1988.

{c) Yes, Sir.

(d) Does not arise, in view of (c) above.

(e) and (f). Since no discrimination has
beer. done in granting relaxation to SC/ST
employees, there is no proposal to scrap the
selection/promotion orders.
[ Translation]

Survey for Tawaghat-Jipti Road

5512. SHRIHARISH RAWAT: Wilithe
Minister of DEFENCE be pleased to state:

(a) whether the survey for the construc-

tion of Tawaghat-Jipti motor road has been
compileted; and

{(b) if not, tha reasons therefor and the
time by which it will be completed?





